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.1r.V.S.bsuarkar for Review 

Pe-titioner(Orjgjnal respondent) 

4r.D.V.Ganqa1 Review respondent 

(Original applicant) 

Let notice be issued to the 

original applic3nt under RP 

A.D. 

Adjourned to 21-12-1992 
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o/Co(q 	: 	Original order in O.A.427,'92. 
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Tribunal 's order 	
Lated 	21.12 

Mr.V.S. Nasurkar for the Review 
Petitioners (Original Resp ondents) and 14r.E.v. Gangal for the Review Respondents 
(Original Applicants). 

All these Review Petitions are to be 
heard by the same Bench which had heard 	the 
Original Applicatj5, namely, En'b1e V.c. an. 
Aciministrative Member Mr.priojkar. It may be 
placed before the same Bench on 4.1.1993. 

A copy of this order be kept in all 
the alove mentioned cases. 

sd/- 
(v.D. Teshmukh) 

Member (J) 

Sd/- 
(N.Y. Priolkar) 

Member (A). 


